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(b) how many families out of them have 
actually resettled in Hatyana l:iO far ; 

(c) whelher more than 70 per cent 
families ousted from Bhakra Dam reser-
voir area have been allotted less than 5 
acres of land whereas each family ousted 
from Pong Dam area has been allotted 16 
acres; and 

(d) if so, the reasons for such a differ~ 
ence? 

THE MINISTER OF ENERGY (SHRI 
P. RAMACHAJ'lDRANl: (al and (b). 
2180 families were ousted from the Bhakra 
Dam, and resettled in Haryana. 

(c) Out of the 2180 families, that were 
resettled, 141 t families, constituting about 
65%, were allotted land measuring less 
than 5 acres each in Haryana. 

(d) The land for the Bhakra Dam 
OlX>tees was allotled by the Bhakra Rehabi. 
litation Committee comprising of officials 
and non-officials, induding representatives 
of the OU5tCCS. Among the guidcHne; 
f ormu\ated by the Committee to determine 
the allocation of land to oustees, it was laid 
down til.,.t no oustee would be allotted land 
less than the area cultivated by him earlier. 
subject to the condition that no o~e 
would be allotted more than 25 acres 

Regarding oustees of the Pong Dam, it 
was decidcd at the !hird meeting of 
the Committee of Chief Ministers for Re-
.::.ettlement of oustces in lhe Rajasthan 
Canal area, held on 3/4th Septembei·, 1970, 
that all oustces moving to the Rajasthan 
Canal Project are would bl.: given an ecc-
nomic and viaule holding of 15'62.'1 <Jcres 
pel' family 

Business done by MIS Larsen and 
Toubro 

4738. SHRI RAl\1ESHWAR PATI-
DAR: Will the Minister of INDUSTRY 
be pleased to state: 

(a) the total business done by M/s 
Larsen & Toubro during the year 1975-76 
and 1976-77; year-wise; 

(b) the total profit earned by them 
during those years; and 

(c) the total taxes pniu by them during 
th0.'i(' years i' 

TH1'. ~II>;ISTER OF STATE IN 
THE \IhISTRY or ll\DllSTRY 
(K1BL \RI .\nI-IA 1\1.:\1'.1'1): (a) to (c). 
According tu the profit <lnd loss account 
of Mis Lars('n & Toubro for the years 
ended 31st l\hrch, 1976 and 31St March, 
1977. the sales and servicing of the com-

pany excluding excise duty amounted to 
B.s. 69'82 crores during 1975-76 and 
Rs. 78' 12 crores during 1976-77. Other 
income of the company including com-
mission, compensation and services fees 
during these two years amounted to 
Rs. 2' 3 I crores and Rs. 3' 30 crores res-
pectively. The total income of the com-, 
pany thus amounted to Rs. 72' 13 crores 
in 1975-76 and Rs. 81 '42 crores in 1976-
77· 

Profit before tax and development 
rebate reserve and investment allowance 
reserve of the Company amounted too. 
Rs. 8,62 crores and Rs. 12'75 crores in. 
1975-76 and 1976-77 respectively. 

The provision for taxes made by the-
company amounted to Rs. 4'55 crores in. 
1975-76 and Rs. 6'40 CI:QI'CS in 1976-77. 

C1os1lJ'e of Bis: Undertalda •• 

4739. SHRI DHIRENDRA NATH 
BASU: Will the Minister of INDUSTRY" 
be pleased to state: 

(a) whether some plants 
Engineering Corporation are 
closed; 

of Heavy 
still lying·-

(b) if so, the reasons therefor; and, 

(c) whether it is a ~act that over 50 
per cent of the capaclty is not being 
utilised now and if so, the reasons there-
fm' ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(KUMARI ABHA MAITI): (a) No, 
Sir. 

(b) Does not arise. 

(c) The Heavy Engineering Corpora-
tion Ltd., Ranchi consists of three engi-
neering units, namely, Heavy Machine 
Building Plant (HMBP), Heavy Machine 
Tools Plant (HMTP) and Foundry Forge 
Plant (FFP), vVhcreas the capacity uti-
lisation in the HMBP was over 50%, 
the utilisation of capacity in the HMTP 
and FI'P was less than 50% during the 
period April, 1977 to I'cbntary, 1978. 
A comhimHinn of factors, indlKjing de_ 
terior"tinn in industrial relations during 
the initiu} part of the year, crratic rUINer 
supply tllf(1Ughout the year, break-clown 
of some vital equipment and fall in demand 
of machine tools being manuf:-:ct.ured 
by HMTP have contributn;l towru:ds the 
low utilisation of capacity in these plant~ .. 




